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No industry districts in Maharashtra 

3062. MISS SAROJ KHAPARDE: Will 
the Minister of INDUSTRY be pleased to 
state; 

(a) whether Government have identified 
"No industry districts" in the State of 
Maharashtra; 

(b) if so, the details of such districts in 
the State; and 

(c) the steps Government propose to take 
to accelerate growth process in the industry 
districts of the State? 

THE MINISTER OF INDUSTRY 
(SHRI MURASOLI MARAN): (a) and (b) 
As per the erstwhile District Industries 
Centre (DIC) Action Plan, 1979-80, in 
Maharashtra State only one district namely 
Gadchiroli was identified as No Industry 
District. This district was developed under 
the infrastructural development Scheme for 
"No Industry Districts" at a project cost of 
Rs. 306 lakhs. Central assistance of Rs. 102 
lakhs was released by the Government of 
India and this centre was completed in 
February, 1993. The Scheme has since 
expired. 

(c) With the introduction of new 
industrial policy in July, 1991, the principal 
responsibility of industrialisation rests with 
the State Government. The Government of 
India supplements their efforts. The 
Ministry of Industry is implementing 
centrally sponsored Growth Centre & IID 
Schemes in Maharashtra. Growth Centre 
projects are proposed in the districts of 
Akola, Dhule, Ratnagiri, Chandrapur and 
Nanded. One Industrial Infrastructure 
Centre project is proposed in District  
Pusad. 

Public Sector Undertakings in Andhra 

Pradesh 

3063. DR. ALLADI P. RAJKUMAR: 

Will the Minister of INDUSTRY be pleased 
to state: 

(a) the number of Public Sector 

Undertakings in Andhra Pradesh; 

(d) how many of them are running sick; 
and 

(e) the steps Government propose to 
take to make these undertakings viable'.' 

THE MINISTER OF INDUSTRY 
(SHRI MURASOLI MARAN): (a) to (c) 
There are 12 central public sector 
undertakings having their registered offices 
in the State of Andhra Pradesh. Two of 
these enterprises, namely Hindustan 
Fluorocarbons Ltd. and Southern Pesticides 
Corpn. Ltd. are sick and registered with 
Board for Industrial and Financial 
Reconstruction (BIFR). BIFR has approved 
the revival package for both these 
enterprises. 
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